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(a) the number of temples demolished 
in Jammu and Kashmir during the last three 
years; and

(b) the action taken by the Govern­
ment in this regard? ‘

THE MMISTER OF STATE IN THE 
MMtSTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE M THE MINIS­
TRY OF HOME AFFAIRS (SHRI MM. 
JACOB): (a) and (b). Government of Jammu 
and Kashmir has advised that no temple has 
been demolished in the State during the last 
three years.

[English]

Tourist Permits to Foreigners

3907. SHRIMATI D.K. BHANDARI: WiH 
the Minister of HOME AFFAIRS be pleased 
to state:

(a) whether North-Eastern States in­
cluding Sidtim have requested to Union 
Government that existing practice of issuing 
Tourist permits to foreigners should be 
scrapped;

(b) if so, the details thereof;

(c) whether it is Ikely to deprive the 
countryfrom rich source of foreign exchange 
and is lately to effect the earning of hotel 
industry, transport sector and various other 
services of concerned States; and

(d) if so, the reaction of the Union Gov­
ernment thereto?

THE MMISTER OF STATE IN THE 
MINISTRYOF PARLIAMENTARY AFFAIRS 
AND MMISTER OF STATE M THE MINIS­
TRY OF HOME AFFAIRS (SHRI M.M 
JACOB): (a) and (b). Yes, Sir. The North 
Eastern States, including Siddm, have re­
quested to either scrap or relax existing

Restricted Area permityxotected Area per­
mit system.

(c) and (d). No, Sir. A number of places 
of tourist interest in these States have been 
opened for foreign tourists. Foreigners can 
visit these places after obtaining necessary 
permits from the competent authorities. 
Government is continuously reviewing the 
position in the interest of tourism and devel­
opment of the region.

Strategy to Meet Terrorism

3908. SHRI LAL K. ADVANI: WiO the 
Minister of HOME AFFAIRS be pleased to 
state:

(a) whether the Government have 
chafced out any strategy to meet terrorism in 
various parts of the country under Central 
coordination at high-level;

(b) if so, the details thereof; and

(c) ? not, the reasons thereof?

THE MMISTER OF STATE IN THE 
MINISTRY OFPARLIAMENTARY AFFAIRS 
AND MMISTER OF STATE M THE MINIS­
TRY OF HOME AFFAIRS (SHRI M.M 
JACOB): (a) to (c). "Pubic Order* being the 
State subject, it is for the State Governments 
to devise various methods and take con­
crete steps to improve law and order situ­
ation. At the Central level, action is taken to 
facilitate coordination of the anti-terrorist 
operations of different States and to improve 
flow of information useful for control of terror­
ist activities among the States. All possbie 
assistance is being provided to the State 
Governments, whenever required in this 
regard.

Assam Rifles In Manipur-
3909. SHRI YAIMA SINGH YUMNAM: 

Wil the Minister of HOME AFFAIRS be 
pleased to state:
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(a) whether Manipur has requested for 
the removal of Assam Rtfies from the site of 
Kangla; and

(b) if so, the reaction of the Government 
thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MWIS- 
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) Yes. Sir.

(b) After the Government of Manipur 
have provided facilities like Water, power 
and approach road to the new site recently 
allo»ed by it in Senapati/lmphal District in 
favour of Assam Rifles, Government would 
endeavour to quickly develop the site to 
raise minimum infrastructureon itwith a view 
to shift the Assam Rifles Battalion from fts 
present location in Kangla Fort, Imphal

Telephone Connections In Andhra 
Pradesh

3910. SHRI SOBHANADREESWARA 
RAOVADDE: WiH the Minister of COMMU­
NICATIONS be pleased to state:

(a) the latest number of applicants for 
Telephone connections in Andhra Pradesh,

district-wise and pafticulafty in and around 
Vijayawada dty; and

(b) the steps taken by the Government 
to dear the waiting 1st?

T ie  DEPUTY MMISTER M THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NADU): (a )  T h e  w a ftin g  

fist of appicants for telephone connections 
in Andhra Pradesh, District-wise and V|aya- 
wada as on 30.11.1991 is given in State­
ment-1 & II respectively.

(b) The Department of Telecom has 
formulated draft Eighth Five Year Plan for 
telecom development and it is envisaged to:-

Provide telephone con­
nections practicaly on 
demand in rural and tribal

Wailing period for tele­
phone connections not to 
exceed two years at tenge 
telephone systems.

Accordingly expansion programmes are 
being drawn for Andhra Pradesh to wipeout 
waiting list progressively by the end of the 
Eighth Plan period.

STATEMENT-!

SL No. Name of Telecom District No. ofwaittstedappScarts 
(As on 30.11.91)

1. Rangareddy 1516

2. Mahabubnagar 995

3. Kumool 2187

4. Anantapur 1355

5. Cuddapah 1564


